(
| TEM NO. MM H Court No. 2 SECTI ON XI'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).19152-19153/2013

(From t he judgenent and order dated 15/05/2013 in WPC No.2982/2013,CM
No. 5636/ 2013 of The H GH COURT OF DELH AT N. DELH)

SAVBHAVANA Petitioner(s)

VERSUS

UNI VERSI TY OF DELHI Respondent ( s)

(Wth appl n(s) for exenption fromfiling c/c of the inpugned Judgnent and
prayer for interimrelief ))

Date: 21/05/2013 These Petitions were nentioned today.

CORAM :
HON BLE DR JUSTICE B.S. CHAUHAN
HON BLE MR JUSTI CE DI PAK M SRA
( VACATI ON BENCH)

For Petitioner(s)
Ms. Jyoti Mendiratta, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st these matters on Monday, the 27th May, 2013.

[ ( DEEPAK MANSUKHANI ) | (MS. NEQ)
| Court Master Court Master



